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DoobUni «C Baft Tnek between 
Bareilly and B N n p m

2087. Dir. Mihkden Prasad; will the 
Minister of Railways be pleased to 
state:

(a) whether there is a proposal for 
doubling the rail track between Bareil­
ly Junction and Bhojeepura Station of 
the N. E. Railway; and

(b) if so, the reasons therefor and 
its financial implication?

The Minister of Railways (Shri C. M. 
Poonacha): (a) and (b). Of the 19 
K.Ms. long section between Bareilly 
Junction and Bhojeepura, doubling of 
the line between Bareilly Junction and 
Izatnagar (7 K.Ms.) including inter­
locking. at Bareilly Junction, Bareilly 
City and Izatnagar stations lias been 
recently sanctioned. The doubling of 
the line between Izatnagar and Bho­
jeepura (12K.Ms.) is not considered 
necessary for the present level of tra­
ffic obtaining. The work of doubling 
between Bareilly Junction and Izat­
nagar is estimated to cost Rs. 44.19 
lakhs and it is financially justified.

Over-Bridge at Bondamunda
*088. Shri D. Amat: Will the Minis­

ter of Railways be pleased to state:
(a) whether in the context of indus­

trial complex at Rourkela. Govern­
ment propose to construct Railway 
over-bridge at Bondamunda, the se­
cond biggest marshalling yard in the 
Asiatic Zone to facilitate easy passage 
of traffic and

(b) if not, the reasons therefor?

Th« Minister of Railways (Shri C. M. 
Fooncha): (a) No.

(b) No proposal to construct a road 
overjunder-bridge at Bondamunda in 
replacement of any existing level cros­
sing has been received from the State 
Government of Orissa so tar.

The Railways are prepared to cons­
truct road overjunder-bridges in re­

placement of existing busy level cross­
ing provided the schemes are spon­
sored by the State Government and 
provided also the State Government/ 
Road Authority agree to bear their 
share of *he cost. Broadly, the cost ot 
bridge proper for a width, of 24 ft. is 
borne by the Railway and the cost of 
the sloping approaches and any addi­
tional width of the bridge required, 
by the State Government/Road 
Authority.

Baroda Spinning and Weaving Unit
2089. Shri Yajnlk: Will the Minister 

of Commerce be pleased to state:
(a) whether he recently met a depu­

tation of workers of the Baroda Spinn­
ing and Weaving Unit and assured 
them that he would take immediate 
steps for initialing an enquiry into the 
affairs of the mill with a view to re­
starting the same;

(b) if so, whether any enquiry has.' 
been ordered into the affairs of this 
mills which has been closed tor many 
months; and

< c 1 the steps taken by Government 
in the matter?

Hie Minister of Commerce (Shri 
Dinesh Singh): (a) Yes, Sir,

tb) and (c). The matter is under 
consideration.

Accident between Gohad and Nanerl 
Stations

2090. Shri Vishwa Nath Pandey: WiU
the Minister of Railways be pleased 
to state:

(a) whether it is a fact that several 
persons were killed and injured when 
a mixed train met with an accident on 
the 23rd May, 1967 between Gohad 
Hoad and Naneri Railway Stations on 
the Bhind-Gwalior narrow gauge sec­
tion;

(b) if so, the total number of per­
sons killed and injured;
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(c) the cause of the accident; and

(d ) the total amount of Ion to the 
'railway property?

The Minister of Hallways (Shri C. M. 
Fooncha): (a) and (b). The., accident 
occured between Gohad Road and No- 
nera stations. In this accident 3 per­
son* were killed and 31 injured of 
whom 27 sustained only minor or tri­
vial injuries.

(c) The cause of the accident is 
■under investigation by the Additional 
Commissioner of Railway Safety who 
Is the statutory authority to hold en­
quiry in such accidents.

(d) The cost of damage to railway 
property has been estimated at appro­
ximately Rs. 10,500.

Mining Leases
2091. Shri Chintamani Panigrahi:

Will the Minister of Steel, Mines and 
Metals be pleased to state:

(a) the total number of revision ap­
plications from different States for 
granting of mining leases now pending 
with Government; and

(b) the names of the applicants 
whose cases have been recommended 
by the Orissa Government for such 
leases?

The Minister of state In the Ministry 
Of Steel, Mina* and Metal (Shri P- C. 
Sethi): (a) 449 revision applications 
from different States are pending dis­
posals as on 31st May, 1967.

(b) The applications of the follow­
ing parties have been recommended by 
the Orissa Government for prospect­
ing licence/mining lease:—

(1) Shri Vijay Krishan Lai.
<2) M/s. Shree Narayan Co.
« )  Shri S. C. Padhee.
<4) Shri S. N. Aggarwal.
<5) Shri N. K. Das.
These are under consideration.

Electric Train* from Oaltaak *• 
yw ifa H

2092. Shri Oitntamani PamtgraM:
WiU the Minister of *aHw»ys be 
pleased to state,

(a) whether there is any proposal to 
introduce electric trains between Got* 
tak and Paradeep for quicker move­
ment of iron ores;

(b) if so, the details thereof?

(c) whether there is any proposal 
for introducing electrification between 
Kharagpur and Khurda on the South 
Eastern Railway; and

(d) if so, details thereof?

The Minister of Railways (Shri CJM.
Pooncha): (a) No.

(b) Does not arise.

(c) No.

(d) Dies not arise.

Export of Engineering products to 
West Germany

2093. Shri Jft. B a m : Will the Mi­
nister of Commence be pleased to
state:

(a) whether the German Govern­
ment (F. R.) has made any offer to the 
Government of India to promote ex­
port of engineering products to Ger­
many; and

(b) if so, whether any working 
schedule between the two countries 
has been framed?

The Minister of Commerce (Shrt
Dinesh Singh): (a) Yes, Sir.

(b) The author of the scheme, Mr.
H. Voltrath was recently in India for 
discussing thte details of thte scheme, 
and it has been tentatively agreed 
with him that the implementation of 
the project could start from the first 
week of October, 1067.




